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time. The information collected in 
connection therewith, indicated thai 
the National Iranian Oil Company 
was inviting applications from 
parties interested in obtaining con-
cessions. These concessions were to 
be in respect of an area of 40,000 
square kilometres in an otT-shore 
location in the Persian Gulf. No 
application has so far been made. 

Artificial Rain 

-43. J Shri Subodh Hansda: 
l Dr. P. N. Khan: 

Will the Minister of Scientific Re-
search and Cultural Mairs be pleased 
to state: 

(a) whether any progress ha~ been 
made by the scientists of the National 
Physical Laboratory who are working 
for the last six or seven years to create 
artificial rain; 

(b) whether any experiment was 
made outside the laboratory; and 

(c) if so, vhe result thereof? 

The Minister of Scientific R_arch 
and Cultural Affairs (Shri Hamayun 
Kabir): (a) Yes, Sir. 

(b) Yes, Sir, at Agra and Jaipur. 

(c) Out of the total 3<5 units of 
seeding trials conducted at Agra and 
Jaipur, 19 were positive, 12 negative 
and 5 inconclusive. 

Surny of Basic Education 

Dr. L. M. SiDchvi: 
Shri MohaD Swarup: 

L Shri Harish Chandra Mathur: 

Will the Minister of Education be 
pleased to state: 

(a) whether any evaluation of tJhe 
extent of success or failure of the 
Basic Education. Scheme has been 
made on an All India basil; 

(b) if so, the result thereof; and 

(c) how many States have aban-
doned the experiment partially or 
fully? 

The Minister of Education (Dr. 
K. L. Shrimali): (a) and (b). A 
statement is laid on the Table of the 
House. [Placed in Library. See No. 
LT-1389'63J. 

(c) None. 

Emerrency Powers 

r Shri Harish Chandra Mathur 
I Shri Yashpal Sill&'h: 
I Shri D. C. Sharma: 

Shri Bhakt Darsbaa: 
Shri P. R. Chakraverti: 

I Shri P. C. Borooah: 
I Shri Tndrajit Gupta: 

"t5. ~ Shri S. M. Banerjee: 

\ 
Shri J)aji: 
Shri Kolla Venkaiah: 
Shri Vasudevan Nair: 

I Shri Birendra Bahadur SillCk : 
I Shri .Jashnnt Mehta: 
I Shri Warior: 
l Shri lIem ltaj: 

Will the M;nister of Home Affairs 
be pleased to state: 

(a) whether Government have ad-
vised the State Governments to use 
emergency powers to tJhe minimum; 

(b) it so, what instructions have 
been issued; and 

(c) whether an up-to-dale state-
ment (State-wise) ot arrest. and 
releases during the last four '. ,,:·ths 
will' be laid on the Tahle? 

The Minister of State in the Minis-
try of Home Mairs (Shri Hajar-
navis): (a) and (b). Home Minister 
addressed a letter personally to all the 
Chiet Ministers requestin( them to 
implement the provisions of the 
Defence of India Act witJh great care, 
restraint and circwnspection. 

(e) A statement containing the re-
quired information up to 31st July, 
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1963, will be laid on the Table of the 
House as .oon as possible. 

Cyclone in Tripura 

r Shri Raghunath Singh: 
I SIt.·i P. C. Borooah: 
I Shri G. Mohanty: 

Shri Naval Prabhakar: 
'1 Shri Kolla Venkaiah: ·4&. 
I Shri Warior: 
I Shri Vasudeyan Nair: 
L Shri Dinen Bhattacharya: 

Will the Minister of Home Affairs 
be pleased to state: 

(a) whether Tripura was hit by 
cyclone on 30th May, 1963; and 

(b) the extent of damage caused? 

The Minister of State in the 
Ministry of Home Affairs (Shri 
Hajarnavls): (a) Three Sub-Divisions 
of Tnipura namely, Sabroom, Amar-
pur and Belonia were hit by a cyclone 
on the night of 28Uh May, 1963. 

(b) Seven persons lost their lives 
and the damage to government pro-
perty is estimated at Rs. 11,90,000, 
and to private property at Rs. 
34,74,000. 
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Oil Wells 

r Shri Heda: 
.49 J Shri P. R. Chakrnerti: . '1 Shri Sideshwar Prasad: 

L Shrl P. C. Borooah: 

Will the Minister of Mines and Fuel 
be plea,:ed to ~tate: 

(a) whether it is a fact that Oil 
India has an am~itious plan of dri!l-
iAg a number ot wells in Assam; 




